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Ms.Pratiksha Kothule ... Applicant
v/s

State of Maharashtra & Ors. ... Respondents

I am filing this Affidavit in compliance of the Order dated
17/10/2024 passed by Hon’ble NGT, Western Zone Bench,

Pune.

(2) 1say and submit that in the present application, the Applicant
alleging that the garbage is being dumped unscientifically and
irregular manner in Govardhan Village, located at Gangapur
Road, Nashik and on several occasions, garbage is illegally

burnt causing air pollution, emitting foul smell in the area.
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11/9/2024, the Hon’ble NGT has constituted

Committee comprising District Collector, Nashik, Sub-

Regional Officer, Maharashtra Pollution Control Board,

Nashik and Municipal Commissioner Nashik and the said

Joint Committee submitted their report before this Hon’ble

NGT, which was taken on record.

I say and submit that, that in order to verify the present status,

the Official of the Respondent Board at Nashik visited

aforesaid site on 15.01.2025 and observed as follows :-

(1)

(ii)

(iii)

The waste disposal is being carried out near the water
tank. However, segregation of waste is not being
performed, and all waste is being dumped together.
The legacy waste has been relocated from this site for
further disposal.

The area has been enclosed with a compound wall and
gate and no instances of fire or burning of waste were
observed at the site.

A copy of the visit report dated 15/1/2025 alongwith
photographs is enclosed herewith and marked as an

Annexure-I.

| say and submit that on the basis of aforesaid non-

compliances, the Respondent Board has issued letter dated
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15/01/2025 to Grampanchayat, Govardhan, Tal
Nashik. A copy of letter dated 15/01/2025 is enc

herewith and marked as an as Annexure-II.

I say and submit that as per the provisions of the Solid Waste
Management Rules, 2016, the Authorization is required if the
volume of waste is exceeding five metric tones per day
including sanitary landfills from SPCB. However, the
Grampanchayat, Govardhan generates municipal solid waste

2.0 MT / day, which is less than 5 MT/day.

Hence this Affidavit.

Solemnly affirmed on this .......... day of January, 2025 at
Nashik.

For and on behalf of
Maharashtra Pollution Control Board

(Limbaji Bhad)

Regional Officer-Nashik

Solemnly affirmed before me.
by y mba

identified by Ady

whom | know personally

HARSHAL S. R’%NGE

Advocate & Notary Govt. of Indis

Parties are /

Vi
Identified by :» “-;_—ix;——'-"” >
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MAHARASHTRA POLLUTION CONTROL BOARD

Grams: PREPOLL wo— Sub-Regional Office
Tel Nos : 0253 / 2365150 eI Udyog Bhavan, 1* floor,
Fax: 025372365150 = Trimbak Road, MIDC Compound,

Near ITL, Satpur Nashik.-422 007.

Email: sronashik@mpcb.gov.in  "Your Service is our Duty"

................................................................................................................................

VISIT REPORT Date —15/01/2025

Name of Industry: -  Govardhan Grampanchayat

(Solid Waste Dump site)
Near Water Tank, Govardhan,
Nashik

Industry representative: -

Consent Status: - N.A

Observations: - During the time of visit following observation are made....

1

o v B

Visited the solid waste dumping site of Govardhan village, Tal & Dist:
Nashik which is located near Water Tank, Main Road., Govardhan village.
Observed that solid waste is dumped at the site, the waste is mixed type of
waste, no segregation of waste is being done.

The legacy waste observed removed for further disposal.

The compound with gate is provided to this dump site.

No any fire observed in this dumped waste.

Grampanchayat representative were not available for the visit.

s

(Prashant Gaikwad)
Sub-Regional Officer,
MPCB Nashik.

Rnnexuwss g
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MAHARASHTRA POL3¥TION CONTROL BOARD /),

SUB-REGIONAL OFFICE, NASHIK gion |

Phone: 0253/2365150 Sub-Regional Office 74
Fax: 0253/2365140 i HEWTE Udyog Bhavan, First Floor
Visit us at www.mpcb.gov.in Trimbak Road, Near ITI, Satpur,
E-mail: sronashi .gov.in Nashik - 422007
No. MPCB/SRO/NASHIK/ %4 45/2028 Date: 15 /01 /2026
To,
Gram Vikas Adhikari,
Gram Panchayat Govardhan,

Tal. Dist. Nashik

Sub:- Complaint received regarding burning of waste in the waste depot of Gram Panchayat
Govardhan. :
Ref:- 1. Hon. Collector, Officers of Maharashtra Pollution Control Board Nashik Joint inspection
on 03/10/2024. .
2. This office's letter no. 2766 /2024, dt. 03/10/2024.
3. Officer of Maharashtra Pollution Control Board. inspection on 15/01/2025

As per the subject mentioned above and Reference No. 2, it was informed that solid waste
management and disposal are being carried out near the water tank by the Govardhan Gram
Panchayat, and appropriate measures such as segregation were advised.

During the inspection conducted on 15/01/2025 at the said location, it was observed that
waste disposal is being carried out near the water tank. However, segregation of waste is not being
performed, and all waste is being dumped together. It was also observed that the legacy waste has
been relocated from this site for further disposal. Additionally, it was noted that the area has been
enclosed with a compound wall and gate, and no instances of fire or burning of waste were observed
at the site. }

Therefore, you are once again directed to regularly implement measures for solid waste
management, such as segregation of waste into dry and wet categories, including separating plastic
waste. The handling and disposal of solid waste must be carried out appropriately and in accordance
with prescribed guidelines.

(Prashant Gaikwad)
Sub-Regional Officer,
MPCB Nashik.

Copy submitted for information to: The Regional Officer, MPCB Nashik.
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